SCHEDULE I

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF TAURIAN ENGINEERING PRIVATE LIMITED

Sr Particulars Information
Name of corporate debtor TAURIAN ENGINEERING PRIVATE LIMITED
Date of incorporation of corporate debtor 12/08/1999
Authority under  which corporate  [ROC Mumbai
debtor is incorporated / registered
4, Corporate identity number / limited liability [CIN:- U51397MH1999PTC121267
identity number of corporate debtor
5. Address of the registered office and principal |REGISTERED OFFICE
office (if any) of corporate debtor 63, 3rd Floor, 107, Anand Ashram, Dr R. G.
Thadani Marg, Poddar Hospital, Worli, Mumbai
City, Mumbai, Maharashtra, India, 400018
6. Date of closure of insolvency resolution process |April 4, 2025
7 Liquidation commencement date of corporate |April 4, 2025
debtor (Order of Hon’ble NCLT received on May 7, 2025)
8. Name and registration number of the insolvency  |Rakesh Chaturvedi
professional acting as liquidator Reg no: IBBI/IPA-001/IP-P00242/2017-18/10471
9. Address and e-mail of the liquidator, as |Address : Paresh Rakesh & Associates LLP
registered with the Board 103, Namrata CHS, Bldg No.-15, Shashtri Nagar,
Link Road, Goregaon West, Mumbai - 400104.
Email : ip@pareshrakesh.in, Mo-9867564075
10. | Address and e-mail to be used for |Address: Paresh Rakesh & Associates LLP
correspondence with the liquidator 103, Namrata CHS, Bldg No.-15, Shashtri Nagar,
Link Road, Goregaon West, Mumbai - 400104.
Email : cirp.taurian@gmail.com
11. | Last date for submission of claims June 6, 2025

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai Bench has ordered

the commencement of liquidation of the TAURIAN ENGINEERING PRIVATE LIMITED on April 4, 2025

(Received on May 7, 2025).

The stakeholders of TAURIAN ENGINEERING PRIVATE LIMITED are hereby called upon to submit their
claim with proof of their claims, on or before June 6, 2025, to the liquidator at the address mentioned
against item 10.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

The stakeholders / claimants shall submit their claims in the forms with documentary proofs as
prescribed in Schedule Il under the INSOLVENCY AND BANKRUPTCY BOARD OF INDIA (LIQUIDATION
PROCESS) REGULATIONS, 2016 as available at https://ibbi.gov.in/home/downloads.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the

Insolvency and Bankruptcy Board of

India

(Insolvency Resolution Process for

Corporate

Persons) Regulations, 2016, shall be deemed to be submitted under section 38

Submission of false or misleading proofs of claim shall attract penalties.

Date: May 8, 2025

Place: Mumbai

v
Rakesh Chaturvedi
Liquidator

Reg no: IBBI/IPA-001/1P-P00242/2017-18/10471
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UPDATE (ADANI ELECTRICITY)

Adani Electricity Offers Big Savings on Energy-Efficient Fans This Summer

To help customers stay cool and cut electricity bills during the scorching summer, Adani Electricity is offering
discounts of up to 50% on energy-saving ceiling fans through its Demand Side Management Program. The
initiative is open to residential users, schools, hospitals, and charitable trusts, promoting both affordability and
environmental responsibility. In partnership with top brands like Bajaj, Orient, and Superfan, Adani Electricity is
providing BEE 5-star rated fans at heavily reduced prices—ranging from Rs 2,284 to Rs 3,180—on a first-come,
first-served basis. These fans can save up to 60% in electricity consumption compared to conventional models.
Beyond financial savings, this offer supports India’s goal of reducing greenhouse gas emissions by 1 billion
tonnes by 2030. A company spokesperson emphasized Adani Electricity’s commitment to sustainability and
customer well-being. Already, over 2,225 fans have been distributed, with a target of 50,000 units. Customers
are encouraged to act fast while stocks last. For more information, call the 24x7 toll-free helpline at 19122 or

visit www.adanielectricity.com.

UPDATE (WR)

Chhota Bheem Teams Up With Western Railway To Spread Railway Safety Awareness

According to a press release issued by Chief Public Relations Officer of Western Railway, WR will go the
non-conventional way to get to the hearts of the masses. Characters such as Chhota Bheem and his family will
be used across various media formats including print, digital, television, radio, and physical installations like
posters and school programs for a period of 1 year. This strategic collaboration aims to harness the wide appeal

of the Chhota Bheem franchise to effectively communicate essential messages on railway safety and responsible

behaviour in railway premises, particularly targeting younger audiences and families. Notably, the nationwide and
global popularity of Chhota Bheem has a good impact on children and has the potential to influence them
positively. Western Railway’s initiative aligns with this sentiment by integrating these familiar characters into
public interest campaigns to enhance reach and engagement. Shri Vineet further said this partnership is a step
forward in making railway safety education more engaging and accessible. With the help of Chhota Bheem and
family, Western Railway hopes to create a lasting impact and educate the children and the general public. The
collaboration aligns with both organizations’ shared goal of promoting public welfare through creative

outreach.b.

UPDATE (MHADA)

1. UPDATE (YMCA)

NCPA

CORPORATE BRIEFS

Maharashtra Governor Radhakrishnan Lauds Bombay YMCA’s 150 Years of Service at

Bombay YMCA marked its 150th anniversary with a grand celebration at the Jamshed Bhabha Theatre,
NCPA. President Noel Amanna welcomed dignitaries and highlighted the institution’s legacy in
education, youth empowerment, and social outreach since 1875. Maharashtra Governor C. P.
Radhakrishnan praised the YMCA'’s inclusive, community-focused mission. Global YMCA leaders lauded
its generational impact. A commemorative book was released and a documentary showcased its
journey. General Secretary Allen Kotian delivered the vote of thanks, acknowledging volunteers,

members, and partners for their enduring support.

MHADA to charge only 100% of the Ready Reckoner Rate instead of 110% for eligible beneficia-

ries from the Master List

In a significant relief measure for tenants of old cessed buildings, Mr. Sanjeev Jaiswal (IAS), Vice President and
CEO of MHADA, today announced that eligible original tenants and residents listed in the Mumbai Building
Repairs and Reconstruction Board’s (MBRRB) master list will now be charged only 100% of the Ready Reckoner
Rate, instead of the earlier 110%, for the additional area allotted beyond the permissible or original area of their
old residential units. This relief will be applied retrospectively to beneficiaries declared eligible in the December
2023 lottery. Mr. Jaiswal has directed that a new policy framework be finalized by April 28, 2025. At an event
held at Bharat Ratna Gulzarilal Nanda Hall, MHADA Headquarters, Bandra (East), a computerized lottery was
conducted by the MBRRB to allot 105 permanent tenements to eligible residents of old cessed buildings. Mr.
Jaiswal personally presided over the proceedings. The December 2023 lottery, which distributed 265 tenements,
laid the groundwork for an effective and transparent system, lowering complaints and boosting public
confidence, according to MBRRB Chief Officer Shri Milind Shambharkar. Residents who have lived in transit for
decades can now obtain their rightful homes thanks to today's event, which is the second such allocation under

this framework.

UPDATE (WR)

UPDATE (IMC)

IMC Calls for Climate Actions and Sustainability Initiatives

On the eve of the Earth Day, the IMC Chamber of Commerce and Industry reaffirmed its enduring
commitment to sustainability, climate resilience, and responsible stewardship of natural resources
through a series of impactful initiatives aimed at combating global warming and fostering environmental
consciousness among industries and civil society. IMC has actively spearheaded a wide array of
sustainability-centric engagements, including awareness campaigns, Sustainability Conclave and Green
Product Exhibition, promoting eco-conscious innovations across industries and expert on green energy
transitions, water harvesting, circular economy, and decarbonization. A key highlight of IMC’s green
movement this year has been the creation of a Miyawaki-style urban forest within the historic Raj
Bhavan premises in Mumbai. This project symbolizes IMC’s deep-rooted commitment to ecosystem
restoration and urban greening. This initiative earned IMC a Certificate of Appreciation from
EarthDay.org, recognizing its efforts toward reforestation and carbon sequestration. IMC invites
businesses, institutions, and individuals to join its efforts in creating a greener, more sustainable

UPDATE (CR)

e

. ¢

Shri Ashwini Vaishnaw, Hon’ble Minister of Railways
Reviews Yard Remodelling Work at Panvel; Announces
Termlnal Status for Long-Distance Trains

R-E

Shri Ashwini Vaishnaw, Hon’ble Minister of Railways, conducted a
detailed inspection and review of the ongoing Yard Remodelling
work at Panvel station today. During his visit, the Minister
announced that Panvel station will be developed into a Terminal
station for long-distance trains, marking a major step forward in the
strategic enhancement of rail infrastructure in the Mumbai

Metropolitan Region.The Panvel Yard Remodelling project is
currently underway to significantly upgrade the station's operational
capacity. The project involves the construction of new lines and the

comprehensive reorganisation of the existing yard layout to support

improved train handling and facilitate seamless integration with the

UPDATE (HPCL)

Supply Agreement

Dedicated Freight Corridor (DFC)

HPCL and ADNOC Trading Signs their 1st LNG Trading

Hindustan Petroleum Corporation Limited (HPCL), a leading Energy

Company in India; and, ADNOC Trading, a leading trader of Crude
Qil, LNG and other products; have signed LNG Trading Supply
Agreement. This Agreement marks a significant step in the strategic
partnership between the two organizations, fostering energy security

Mumbai. Through collaborative action and shared responsibility, the Chamber aims to drive meaningful

change and inspire a collective commitment to the planet’s well-being.

TRAIN NO. 09029/09030 BANDRA TERMINUS — BANARAS SPECIAL TO RUN UP TO REWA

INSTEAD OF BANARAS.

Western Railway has decided to revise the destination of Train No. 09029/09030 Bandra Terminus — Banaras
Special. The train will now run up to Rewa station instead of Banaras, with revised timings and destination
accordingly. According to a press release issued by Chief Public Relations Officer of Western Railway, Shri
Vineet Abhishek, the details of this train is as under: Train No. 09029/09030 Bandra Terminus — Rewa Special
(Unreserved) : Train No. 09029 Bandra Terminus — Rewa Special will depart from Bandra Terminus every
Thursday at 04.30 hrs and will reach Rewa at 07.00 hrs, the next day. This train will run upto 26th June, 2025.
Similarly, Train No. 09030 Rewa — Bandra Terminus Special will depart from Rewa every Friday at 11.00 hrs and
will arrive Bandra Terminus at 12.15 hrs, the next day. This train will run upto 27th June, 2025. Enroute this train
will halt at Borivali, Boisar, Vapi, Valsad, Bhestan, Chalthan, Bardoli, Nandurbar, Amalner, Dharangaon, Jalgaon,
Bhusaval, Khandwa, Itarsi, Pipariya, Narsinghpur, Madanmahal, Katni, Maihar and Satna stations in both
directions.This train comprises of General Second Class Coaches. For detailed information regarding timings of
halts and composition, passengers may please visit www.enquiry.indianrail.gov.in .

UPDATE (MSETCL)

E-office system implemented in MSETCL
Mumbai: E-office system was inaugurated in Maharashtra State Electricity Transmission Company
Limited (MSETCL) by Dr. Sanjeev Kumar (IAS), Chairman and Managing Director of
s (MSETCL).On this occasion, Director (Operations) Satish Chavan, Director (Projects)
- Avinash Nimbalkar, Director (Finance) Mrs. Trupti Mudholkar, Director (HR) Sugat
Gamare, Chief Engineer Sunil Suryavanshi, Bhushan Ballal, Mahendra Walke, Piyush
Sharma, Mrs. Juilee Wagh, Chief General Manager (Finance & Accounts) Mrs. Anju
Gupta, Kishor Garud, Chief General Manager (Information Technology) Nagsen
Wankhede, Superintendent Engineer (Civil) Sachin Khadgi, Nachiket Gade, Bhushan
Salunkhe were present. E-office system was introduced to make administrative processes more
efficient, transparent and dynamic by using modern technology. In the first phase, this system was
launched for the federal office located in Mumbai and offices under Vashi Circle. This will help in making

the decision-making process more dynamic and accurate.

Update (CR)

and sustainability. The LNG will be received at recently commis-
sioned Chhara LNG Terminal of HPCL LNG Ltd., a wholly-owned
subsidiary of HPCL, to meet captive demand of HPCL and also for
marketing to other downstream customers. Presently, Chhara LNG
Terminal has regasification capacity of 5 MMTPA with gross storage
capacity of LNG 400,000 Cu.M. in two equal sized LNG tanks.This
agreement between HPCL and ADNOC Trading underscores the
deepening economic ties between India and the UAE, emphasizing
the role of LNG in supporting India’s energy transition. The
partnership positions ADNOC Trading as a key supplier for HPCL,
enabling the Indian energy major to diversify its supply portfolio and
secure long-term energy solutions.

Central Railway’s Mumbai Division introduced QR code for
Timetable of Mail/Express trains leaving CSMT, Dadar, LTT &

Panvel*

Central Railway, Mumbai Division, has launched a QR code-based
information system to provide passengers with quick and
convenient access to essential travel details. The new initiative aims
to enhance the travel experience by enabling seamless access to
real-time information through a simple scan.

Passengers departing from CSMT, Dadar, Lokmanya Tilak Terminus
(LTT), and Panvel can now scan the displayed QR code available at
the stations to access: ¢ Train Timetable for Mail / Express trains
PRS Rules (Passenger Reservation System) e
* Official Central Railway Website » RailMadad Portal for grievance
redressal and assistance. These information is available in three

Route Map

languages viz. English, Hindi, Marathi for convenience of passengers

AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED

ReghOH. : Y07 Raheja Centre, Free Press Jouma Road, Marman Foin

Bdumbai=21. Ph, -n:l}i::a_‘] G747 2117 Fax: (022) 6747 2118 E-mail: infof@authum, cam
POSSESSION NOTICE [As per Rule 8(1) of Security Interest [Enforcemant] Rules, 2002

Whereas the undersigned being the Autharsed officar of the Authum Investment
& Infrastructure Limited (“AIIL") (Resulting Company pursuant the demerger of
lending business from Reliance Commearcial Finance Limited ("RCFL") to AlIL
vide NCLT order dated 10.05.2024), under the Securitisation and Reconstnection
of Financial Assets and Enforcement of Security Interest Act, 2002 and In exerclise
of Powers confesred under Section 13(2) read with Rule 3 of the Security Interest
[Enforcement ) Rubes 2002 issued a Demand Motices daled 11-11-2024 calling
upcn the bormoawer SACHIN J SHIRKE, Co-borrowers SHREYA 5 SHIRKE 1o
repay the amaouni mantionad in the notica baing Rs.23.54,.261/- (Rupees Twenty
Three Lakh Fifty Four Thousand Two Hundred Sixty One Only) under Loan
Account No. RHAHVIR0D0032498 & RHATVIROO0OT0T19 with further interast
and costs within 60 days from the date of receipt of the said nofices
The Borrower having falled 1o repay the amount, notice s hereby ghven o the
Borrpwar/Co-Borrower and the public in general that the undersigned has laken
SYMBOLIC POSSESSION of the properly described herein below in exercise of
poeners conferrad on himdter under Sechion 1344 ) of the said Act read with Rulka 8
of the said rules on this Bth of May of the year 2025.
The Borrowear’ Co-Borrower in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be
subject to'the charge of the Authum Investiment & Infrastructure Limited for an
amount of Rg, 24,81,149/- (Rupees Twenty-four lakh Eighly-one thousand
ong hundred and forty ning Only) as on 315t March, 2025 along with future
Inbarasl and cost thereon. The Borrowar Co-Borrower’s atlenton is invited 1o
provisions of Saction 13{8) of the said Act in respact of ime available, 1o redeem
the sacured assats,

Description of immovable Property
All That Plece And Farcel Of Flat No. 207, 2nd Floor, D 'Wing, Bachraj Residency.
Maar Agarwal Global ity Virar Wesl  Palghar Maharashira-401 303,
Date : 6th May 2025 Authorized Officer
Place: Mumbai Authum Investment and Infrastructure Limited

VELOX SHIPPING AND LOGISTICS LIMITED

(FORMERLY VELOX INDUSTRIES LIMITED)
Regd. Office: 802 Filllx Commercial Complex, opp Aslan Paints L.B.S. Marg, Bhandup

HERO FINCORP LIMITED
CIN: UT48990L1991PLCO4GT T4
Regd Office; 34, Community Cenire, Basani
Lok, Vasan! Vihar, New Delhi-110057

Hero
FINCORP

2

The abowve resuifs have been reviewed by the zudit committes and spproved by the Board of directors al the

mesting hald on May 06, 2025,

Date: 08.05.2025
Place: Mumbai

For VELOX SHIPPING AND LOGISTICS LIMITED
{Formerly Known as Velox Industries Limited)

The abowva = an axtract of the dededad Toemal of Financisl Results filed with the Stock Exchanges under Reguia-
lin 33 of tha SEBI |LODR| Regulafions, 2015, Tha full farmat of the Cuaredy Financial Reswls = avadabde on the
Sipck Exmchanga websits e, waw.bseindis.com and Company website i.e. wesw valoondustriesid o

\balrmnn & Managing Director

Sd/-
Debashis Mukhersjes

/

Mumbal 400078 Maharashtra, Indla. Ph.: +01 2262536600, 0082267347 # G % Gujarat Narmada Valley Fertilizers and Chemicals Limited
Emall: veloxindustriesitdi@gmall.com CIN: L52242MH1983PLC029364 - @f (An 1SO 9001, ISO 14001, ISO 45001 & ISO 50001 Certified Company)
"..!} Regd. Office: P.0.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India
EXTRACT OF FINANCIAL RESULTS FOR THE CUARTER AND YEAR ENDED MARCH 31, 2025 GNFC CIN: L24110GJ1976PLC002903, Website: www.gnfc.in
8. : WO n Lacs) RO Lae OPEN TENDER NOTICE FOR PROCUREMENT OF TOLUENE
No Particulars Far the Quarter anded Far the Year ehded = S
' 31.03.202531.12.2024 ] 31.03.2024 | 31,03.2025] 31.03.2024 GNFC intend to procure 2000 MT (+/-10%) Toluene on
1 | Tolal Income fram Operations (nel] 37.42 M2 4067 | G950 46T delivered price up to GNFC site Dahej or Bharuch
2 | Net Profiv (Loss] for the penod fpefore Tax, | 36.21 B35 3267 5516 786 For detailed specification, EMD requirement and
| napBonik ane of StiFnimen teme) 1 = = other criteria, please visit web notice placed on our
3 | Mel Profit’ (Less) for the(before Tax, penod 3621 B35 3267 5518 17 L6 Website www gnfc in (|n Tenders—Tender Notice
pelone Tax (after Exceptonal and/ or . ’ )
sxtraordinary jtems) —Materials Management Department). :
4 | Mt Profit lor the pedod after tax 2834 6.55 326l 43.85 1785 Last date and time for response : 09.05.2025 @ 15.00 Hrs. IST.|
{after Exceptional and’ or
axlraprdinary itams)
"5 | Total Comprahensive income for the penod | 20.93 £55 3266 | 4385 | 1785
[Alter Tax)
B | Equty Share Capital TH7A0 | 79740 79740 | 74740 7a7.40
Face Value of Equily Share Capial 10 10 10 10 10
Eamings Per Share (Basic and Diiuted) (.38 008 041 0.55 023 F.'.".E I_"I C_H Q_TIQE
Hole Motice is hereby given that the Share Certificate No. 961508 - 961610

for 150 shares bearing distinctive no(s). 38689900 - 38690049, FOLIO
NO. ESC0322129 standing in the name(s) of Mr. AREF RAFIQUE KHAN
Jointly with LATE MR. ABDUL RAFIQUE KHAN & LATE MRS. ZUBEIDA
KHATOON RAFIQUE KHAN in the books of M/s. ESCORTS KUBOTA
LIMITED, has / have been lost / misplaced / destroyed and the advertiser
has / have applied to the company for issue of duplicate share certificate(s)
in lieu thereof. Any person (s) who has / have claimis) on the said shares
should lodge such claimis) with the company’s registrars and transfer
agents viz KFIN TECHNOLOGIES PRIVATE LIMITED, SELENIUM TOWER
B, PLOT NO 31 - 32 GACHIBOWLI, FINANCIAL DISTRICT,
NANAKRAMGUDA, HYDERABAD — 500 032 within 15 days from the date
of this notice failing which the company will proceed to issue duplicate

Tel: 011-49487150 | Fax: 011-49487150,
Email: [tigation@herofincorp.com | Website: www.herofincorp.com

POSSESSION NOTICE [(APPENDIX IV) RULE 8{1})]

1. Whareas the Authorized officer of Hara FinCorp Limited (HFCGL), a Non-Banking
Financial Company, under the provisiens of the Secunfizalion and Reconstruction of
Financial Assets and Enforcement of Security interest Act, 2002 (54 OF 2002)
(hereinafter referred to as "Act™) and in &xarcise of the powers conferred under Section
1302) of the Act read with Rule 3 of the Secunty Interest (Enlorcement) Rula, 2002
issued a Demand Nolice dated 30.12.2024, calling upon;

W/ Just Imagine Dplic Sales (Borrower/Addressee Mol Through its Proprietor,
Having its office at: Shop No. UG-57, Mahalaxmi Metro Square Jogeshwari Lane,
Budhawar Peth, Pune, Maharashira-411002, Emadl |d: wdemmsazgmail.com, Mobila
No.- 322647540

Mr. Vijay Ishwar Bhatia (Co-Borrower/ Addressee No.2 | Proprietor, Residing at: Flat
No.501 A Mahalaxmi Metro Square 41 Budhwar Path Jogeshwarl Lang, Pune-411002,
Email Id; vdemmsa@gmail.com, Mobile Mo.- 9822647540

Ms. Hemalata Ishwar Bhatia (Co-Borrower/Addressee No.3) Residing al: D 32 Aaram
Socty Aaram Lame, Varwla Church - Santacruz East Mumbai, 400055, Email Id
vilcmmsizgmadl com, Mobile No.- 3892271530

Mr. Ishwar Tikamdas Bhatia (Co-Borrower/Addressee No.4) Residing at: D 32 Aaram
aociely BAaram Lane, Varsla Church Sanfacruz East Mumbai-400055, Mobile Ko.-
Q0T ABGEE,

1o repay the amount menfioned in the notce Rs 90,43, 387.76 (Rupee Minely Lakhs
Forly Threa Thousand Three Hundred Eighty Seven and Seventy Six Paise Only) due
as on 24.12.2024, zlong with the applicable interest and other charges within Sixty (60)
days from the date of receipt of the said notice,

The Borrower having failed to repay the amount, Notice is hereby given to the Borrower
and the pusdic m general that the undersigned has taken the possassion of the property
described herein below inexercise of powars conferred on hém under sub-section (4} of
sechion 13 of Act read with Rule & of the secunty Interast {Enfarcament) Rudes, 2002 on
06-05-2025

The Borrower in particular and the public in general is hereby cautioned not 1o deat with
the property and any dealings with the property will ba subject to the charge of HFCL for
an amouni of Rs 90.43.387.76 [Rupee Minely Lakhs Forty Three Thousand Three
Hundred Eighty Seven and Savenly Six Paise Only) due a5 on 24.12.2024. along with
the applicable inferest amd ofher charges,

The at enbion of the Borrowes s inviled 1o provisions of sub-sacbon (8} o section 13 of
the At in respect of time available, to redeem the secured asset

DESCRIPTION OF IMMOVABLE PROPERTY/SECURED ASSETS IS AS UMDER:
PROPERTY-I “All that piece or parced of land at Fiat No 5014, 5th Floor, Mahalawani Matro
aquara Go-Op Hsg Soc. Lid, C 5 No.35, 36 and 41, Budiwar Peth, Pune-411002, along
witih the structure standing thareon and bounded as under: East by: Municipal Road,
Westby: CTS No.35 & 36, Morih by CTS No.40, South by: CT5 HO.21, Budhwar Peth”,
PROPERTY-, “All that piece or parcal of land a1 Linit No 330, 3rd Fioor, Mahakaomi Metro
Square Co-0p Hag Soc. Lid., GTS Mo 35, 36 & 41, Budhwar Path, Pune-411002, along
with the structure standing thereon and bounded as under;, East by: Municipal Road,
West by: CTS No.35 & 36, North by: CTS No.40, South by, CT5 NO.21, Budirwar Peth

PLACE: MUMBAI S0/~ AUTHORIZED OFFICER
DATE : 06.05. znﬁs HERD FINCORP LIMITED

FOR THE ATTENTION OF THE STAKEHOLDERS OF
TAURIAN ENGINEERING PRIVATE LIMITED
|

PARTICULARS DETAILS
.| NAME OF CORPORATE DEBTOR | TAURIAN ENGINEERING PRIVATE LIMITED
2. | Dabe of Incomaration of Corparate Detbor 1?ﬂJH 1884

3, [ Autherity under which Cargorate Deblar qngm.-a-ul G...rnpiirlms Murba

| 15 IncomoratadiFeagisiered

4. | Gorporate ety Mo, [ Limited I..Einh- US1 397 MH19588PTCI 21267

Iderificatian No. of Lorparale Defiar

§. | Address of the registered office & principsl | Regd. Office [ 83, 3rd Floor, 107, Anand Ashram, Dr B
offica fif any)al Corporate Dabbar . Thadani Marg, Podder Hospital, Work Mumbai Gily,
Mumbai, Maharashira, Indis-d 00018

§. | Date of dosura o Insoivency April 4, 2025

Fasoluton Process

7 | Liguidztan commancament date April & 2025 [Drdar of Hon'ble NCLT

of Comorate Dabior recamved an May T, 5025
B, | Kame & Regsiration Number of Insclvency | Rakesh Chaturvedi

Professional acting a5 Liguidator Regn. No: IBANIPAID1IP-PIIZ42I201 T-1811MT1
4. | Addrass and Emad of the quidaior Paresh Rakesh & Associates LLP

&= mgistened wilh he Boand 103, Namrata CHE, Bldg Mo.-15. Shashiri Hagar, Link

Road, Goragaan Wast Mumba - 400104
Email: ipdipareshrakesh.in

Date - May B, 2025
N

Paresh Rakesh & Assockates LLP
103, Mameata CHS, Bidg Mo.-15, Shashid Magar, Link

Road, Goregaon West, Mambal - 400104

Emai: Cll'p 'Isunsn@gmall Com

'1 ) Lasl l:iaIE I'r EIJb"I"ISEI:IF -:|I ClalTs June-E E[IIE.":-

Nollce ks hiereby ghven that the Hon'ble Nabional Camgary Law Tribunal, Mumbal Bench has ordered the
comenencement of liguidation of the TAURIAN ENGINEERING PRIVATE LIMITED on April 4, 2025
[Recesved on May 7, 2025)

The sliakehoidars of TALRIAN ENGINEERING PRIVATE LIMITED are hereby called wpon o submt thair
chaim with peoaf of their claims, on or before June 6 2025, fo e lquidator al the address mentioned
apamnstilesn 10

The financial credéars shall submit Heic proof of claims by elecironic means anly, All sther siakehcidars
ey submit the proof of ciaims Inperson, by pozior by electronic means

The slakeholdars | claimants shall subrd thair claims in the frms with dacumendary proafs a5 prascrbad
in Schedule I under tha INSOLVEMCY AND BANKRUPTCY BOARD OF INDHA (LIGUIDATION
PROCESS) REGULATIONS, 2096 a2 available at hitp s ibbi gov inbomedawnkoads,

Incase a slakefoldar doms nol submil ds claims dumng he louidation procass, the claims
submitled by such a stakeholder during fhe' corporate insolency resclution process undar fhe
Insalvency and Bankrupley Boeard of India (Insslvency Hasolllon Process for Corporate
Perspns| Regulafions, 2016, shall be deamead 1o be submiied under secfion 38
Submission of false or misleading proofs of clabm shall attract penaities

10| Addrass and e-maf fo ba usad far
camesnondence with fie Resokilion
Prafessional

—

Sdi-

co ; Murnbai

Liquidsior lor TALIR|IAN ENGINEE ﬁ? Id{%
n No.: IBEIIPA-DDTP-PO024 22017 - 18/10471 |A§ﬁ@ 'ﬁ .

HRakesh Chaturvedi

4 \\
SCHEDULE 11
FORM B
PUEBLIC ANNDUNCEMENT
| Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liguidation Process) Regulations, 2016)

share certificate(s) in respect of the said Share.

Date: -08/05/2025
Name of the Shareholder/s: -Mr. AREF RAFIQUE KHAN, LATE MR. ABDUL
RAFIQUE KHAN & LATE MRS. ZUBEIDA KHATOON RAFIQUE KHAN

Place: -

MUMBAI

CLASSIFIED CENTRES IN MUMBAI
SOUTH MUMBAI

MAZAGAON

Pinto Advertising
Phone : 23701070
Mobile : 9869040181

Classic Advertising
Mobile: 9821566223

MASJID
SNM Advertising
Mobile: 9821312766

PAREL

Aryan Publicity
Mobile: 8097357443 |
9870011876

LOWER PAREL
Ezipp International
Mobile: 7377378376

PRABHADEVI
sarjan advertising
Mobile: 9769715223

MUMBAI CENTRAL
Azad Publicity
Mobile: 9821204061

da ﬂ‘mﬂﬂnara Bank

3 it N S

ARM BRANCH MUMBAI 4" FLOOR, CANARA BANK BUILDING, ADI
MARZBAN STREET, MUMBAI — 400 001. Email : ch2360@canarabank.com
TEL. — 8655948045/19; WEB :: www.canarabank.com

WHERE AS The undersigned being the Authorized Officer of CANARA BANK
under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest (Enforcement) Act, 2002 (SARFAESI) and in exercise of
powers conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a Demand Notice Dated 13.02.2025 calling
upon the borrowers/guarantors to repay the amount mentioned in the notice,
45,11,718.75/- (Rupees Forty Five lakhs Eleven Thousand Seven Hundred and
Paise Seventy Five only) within 60 days from the date of receipt of the said notice.
The Borrower/ guarantors/ mortgagers-

1. Shri Mangesh Mahadev Mhaskar ,Flat B/403 Building 26/27 Renuja Palace
Ltd Shanti park Dist-thane maharashtra 401107 & Also at Flat Number 304
on 3" floor in the Building No.5 “Green Acre CHS Ltd” village Vakdi Taluka
Panvel District Raigad 410206

having failed to repay the amount, notice is hereby given to the borrower/

guarantors/ mortgagers and the public in general that the undersigned has taken

Symbolic Possession of the property described herein below in exercise of powers

conferred on him / her under Sub-Section (4) of section 13 of the said Act read with

Rule 8 of the Security Interest (Enforcement) Rules, 2002 on this the 05" day of

May of the year 2025.

The Borrowers attention is invited to the provision of Sub-section (8) of Section 13

of the Act, in respect of time available, to redeem the secured assets.

The borrower and guarantors in particular and the public in general are hereby

cautioned not to deal with the property and any dealings with the property will

be subject to the charge of the CANARA BANK, ARM Branch for an amount of

Rs. 44,76,974.75 (Rupees Forty Four lakhs Seventy Six Thousand Nine

Hundred seventy Four And paise Seventy Five) as on 30.04.2025 and further

interest & other charges from 01.05.2025 onwards.

Residential flat Bearing Flat Number 304 Adm 27.887+7.537 (Balcony +Weather
Side) Sqg.Mtrs carpet Area on 3™ Floor in the Building No 5 known as “Green Acre
CHS Ltd” being constructed on all that piece and parcel of land bearing Survey
No 1/10,1/12,1/13,1/14,1/15,1/16,1/17,& 2/0 of village Vakdi Taluka Panvel
District raigad 410206 Boundaries: North: Building No 6 and Road, South:
Building No 7, East: Internal Road and Gate, West: Buiding No 4. Cersai Assets
id:-200078408508, Cersai Security id:-400076819975

Date: 05.05.2025
Place:Mumbai

AUTHORIZED OFFICER
CANARA BANK

POSSESSION NOTICE [Section 13(4)]

YASHVRUDDHI PROPERTIES

PRIVATE LIMITED
Regd. Office : Office Mo, 2, 15t Floar,
Datsy B-1, Mukta Rasadency Mr Hegent
Honda Showroom, Kalyan Shill Rd
Khigkali Thane, Maharashira - 421304
Email M : fchand8iiipmail com
Contact No. : +91-33-25BR5506
CIN = U45200MHZ00BPTCIE321T
Form No. INC-26
[Pursuant to Ruba 30 the Companies
{Incorporation) Rules, 2014]
Bafore the Regional Diactor, Westarn Region,
Mumba), Maharashba
And
Iri Ene matter of sub-seckon(d) of Sechon 13 of
lhe Companses Acl, 2013 and clawse {a) of
sub-rule 5of Rule 3D of the Companies
(Ineerporation) Rules, 2014
And
Iry Ehe matieral Yashwraddhi Properhes Privale
Lamiled, having its Regisiersd Offica at Office
Mo, 2, 15l Floor, Daigy B-1, Mukta Residency
Wr Regent Honda Shawroom Kalvaa Shill Rd,
Khidkali, Thame - 421 204, Mahargshtra, India
Pefitioner
hotion 1= hetaby gven o the genaral public that
Ihe Company proposes bo makes application 1o
the Qffice of the Regional Director, Westarn
Regaon, Mumbal, Maharashira under Section
13 of the Companias Act, 2013 seeking
confirmation of alteration of the Mamorgndum
o Association of the Company interms of Special
Resclution passed by the Company, on Friday,
February 7, 2025 1o enable the Company 1o
amend Clzuse || of the Memorandum of
Association of the Company by changing the
place of siluation of Registared office of ha
Compary fram tha “State of Maharashira” o
the “State of West Bengal”
Ay parson whose irferest & likely to be affecied
by the proposed change of the regislered office
of the company may deliver either on the
MCA-21 portal {www.mea.gov.in} by filing
Invester complaint form or cause to be
delivared or send by registenad post of histhear
ohjections supparied by an affidayit stating the
natere of histher interest and grounds of
oppasition ko ihe Ofice of Reglonal Déreclor,
Wastern Ragion, Mumbai, Minisiry of Corporata
Affgirs, Government of India, Everest, $h Floar,
100 Marine Drive, Mumbal - 400002,
Maharashbra, Indsa within fourteen days rom
the date of publicafion of this nofics with a copy
i the apphcant company at i registered office
al e addrats menboned bakea
Yashvruddhi Properties Private Limited
Registered Office : Office No. 2, 15t Floor,
Dalsy B-1, Mukia Residency, Nr Rogent
Honda Showroom, Kakyan Shill Rd. Khidkali,
Thane - 421 204, Maharashtra, India

For and an Behall af
For Yashwruddhi Properties Private Limited

(Devandra Khemka)
Place : Kolkata Director
Date - 05.05.2025 CIN ; pO00Ee93

' “IMPORTANT" |

Whilst care 15 taken prior to accaptance of
advertising copy, it is not possible to verify
its contents, The Indian Express (Pl
Limited cannot be hald responsible for
such contents, nor for any loss or damage
incurred &3 & result of transactions wath
companies, associations or individuals
advertising in 8 newspapers of
Publications. We therefore recommend
that readers make NECES=Ery IMQUINES
before sending any monles or entering
Into any agreéments with advertisars of
otherwisa acting on an adverisament in
gny manner whatsoever, Registered
letters ara not accepted in responss fo box
number advertisement.”
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